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D. PUBKAYASTHAI Jvt 

Ld. Counsel Mr. Barrjee on behalf of the respondents 

su1its that applicant Shri S.R. Roychowdhury died in December, 

1998. Since the applicant died, so appli.cation j abetted and 

CPC is disposed of. 

( S. Bjswas ) 
Member(A) 

( D. Purkayastha 
Member( J) 
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